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Food Safety and Standards Authority of India (FSSAI)
HRATT T AREM T4 HIFD
(Te] ¥R Ud /e SHTAFIH, 008 & dad AU Teb JuTH-eh HTieu)
(Trade and International Cooperation Division-TICD)
(AR R SfRIFT FedT )

FDA Bhawan, Kotla Road New Delhi- 110002

UHSIT YaH, Hicel A, 718 G- 330003

Date: 14-07-2025
Order

Subject: Copper limits in Hops Pellets-reg.

Reference is drawn to the order issued  vide F.no.1-
1832 /Misc/FSSAl/Imports/2022 dated 28t October 2022 regarding copper limits in
Hops Pellets. It has been decided to withdraw the referred order. All imported
consignments of Hops Pellets shall conform with the copper limits of “Foods not
specified” category under Food Safety and Standards (Contaminants, Toxins and
Residues) Regulation, 2011 i.e. 30 mg/Kg.

This issues with the approval of the Competent Authority.
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(Manvesh Kumar, IRS)
Director, Imports.

To,

e All Authorised Officers, FSSAI

e All Food Analysts, FSSAI

e Guard file of TICD, FSSAI HQ

e CITO, FSSAI-HQ, with a request to upload on the FSSAI website.
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